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S o u rce   ̂D.G C.I. & S. Calcutta

Indo-Bangladesh Border Trade

1 7 19 SHRI CHITTA BASU : Will the Minister of 
COMMERCE be pleased to state :

(a, whether the Standing Committee attached with 
,he Com m erce e.am rned th .
potentialities of India-Bangladesh border trade,

(b) H so, the essential features of the report;

(c) the recommendations thereof; and

(d) the actions taken thereon?

THE MINISTER OF ^ u ERAMAIAH)M(a) tJ(d) The
COMMERCE (DR. BOLLA am0nt standing Committee
Seventeenth Report of th Trade Prospects with
on Commerce (1995-96) ot; ^
Bangladesh" of December 95 borcjer trade which is
Ind ia-Bangladesh trade in c u  observations of
covered by para 43-45 of ^  fQr Border
the Standing Committee ^ 0d t p Trade Agreement
Trade in Article IV of the ^ P ' ^ e  ^p ie m e n te d  due to 
of 2 8 .3 .1 9 7 2  w h ic h  c o u l^  Dana ladesh G overnm ent on 
hesitation on ' h®Ts‘ ges°anding committee however did not 
various grounds. The Stand ng Border Trade w ith
m ake any re c o ^ m e" d ® 's " s e n te d  to Rajya Sabha on 
Bangladesh. The Report w P k Sabha on
15.12.1995 and laid on the Table ot

22.12.1995.
i th o  P a r l ia m e n ta ry  S ta n d in g  

A S ub-C om m ittee  o |nt0 the varj0us aspects
Committee on Commerce commerce In the North-
of the development of P°te trade with neighbouring and 
Eastern region by encourf?  fnC|Uding the possibilities of 
South-East Aslan co un ties  i b_Committee is yet to
border trade with Bangladesh. The sud 
present its Report.

538

9 10 11 12

3366 637 241 49

7962 1,648 3709 770

9673 2,010 6440 1,593

4242 1,099 2511 726

7444 1,947 5469 1,413

4320 869 1353 298

[Translation]
Vacant Posts of ST/SC 

1720. SHRI KACHARU BHAU RAUT 

DR. BALIRAM :

Will th e  M in is te r o t COAL be p le a se d  to  s ta te  :

d e partm en ts  as on  da te ,

(b) w h e th e r so m e  ca n d id a te s  from  o th e r ca te go -rie s

have  been w o rk in g  on  th e  rese rve d  p o s ts ,

(C) If so, the details thereof and the reasons therefor;

(d) the action being taken to clear the backlog ?

coalT shrS
and its su b ro d in a te  rese rve d fo r  S ch e d u le d  T rib e s
S chedu led  C astes  and  4 po s ts  rese rve a  101

are lying vacant.
(b) and (c) No, Sir. Does not arise.

,d, These vacancies have been 'nlimaled to the
concerned recruiting agencies tor making select™.

[English]
Under Invoicing of Import

1721. SHRI MOHAN RAWALE : Will the Minister of 
FINANCE be pleased to state :

(a) w h e th e r th e  D ire c to ra te  o f R e v e n u e  ln te n i je n c e  

IS in ve s tig a tin g  a n u m b e r o f e xp o rt h o u ses , su sp e c te d  la rge  

sca le  u n d e r in v o ic in g  o f im p o rts ,

(b) if so , the d e ta ils  th e re o f; and

(c \ th e  n a m e s  o f th e  c o m p a n ie s  u n d e r in v e s t ig a ­

tio n  o f th e  D ire c to ra te  of R e ve n u e  In te llig e nce ?

g o in g  In ve s tig a tio n .

tn) Twenty four companies are presently under 
investigation. However, it will also not be in public interest to


